FORM B

PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)

Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF GEETAPURAM PORT SERVICES
LIMITED
SL. No. | PARTICULARS DETAILS
1. | Name of corporate debtor Geetapuram Port Services Limited
2. | Date of incorporation of corporate debtor 22/01/1999
3. Authority under which corporate debtor is Registrar of Companies -Mumbai
incorporated /
registered
4| Corporate Identity No. / Limited Liability | U63012MHI999PLC117964
Identification No. of corporate debtor
S. Address of the registered office and Office No.219, Vardhaman .Chamb.ers,
principal office (if any) of corporate debtor Sector 1,7’ Plot N(_) 8%’" Vashi , Navi
Mumbai, Mumbai City 400705.
6. | Date of closure of Insolvency Resolution 27.02.2024
Process
7. | Liquidation commencement date of 17.04.2024*
corporate debtor
8. | Name and registration number of the Girish Krishna Hingorani
insolvency professional acting as liquidator| RegNo: IBBI/IPA-002/IP-N00842/2019-
2020/12695 ;
9. | Address and e-mail of the liquidator, as S Cci M?\l}[ta Sl?d‘ai(,)golggpar clkar Marg,
wastered seilitie Beand adar, Mumbai .
SESIREL IR IIG Bear Email: girish2207@rediffmail.com
10. | Address and e-mail to be used for 5C, Mehta Sadc.m, S H Parelkar Marg,
correspondence with the liquidator I?adE}r, Mumbal 40008 .
Email: ip.geetapuram@gmail.com
11. | Last date for submission of claims 22" May, 2024*

*Note: The commencement of liquidation process was pronounced vide Order dated 17" April,
2024; however, the same was communicated through email to the Liquidator on 22™ April,

2024.

Notice is hereby given that the National Company Law Tribunal Mumbai Bench has ordered the
commencement of liquidation of the Geetapuram Port Services Limited on 17" April, 2024 of
passing of order of liquidation under section 33 of the Code.

The stakeholders of Geetapuram Port Services Limited are hereby called upon to submit their
claims with proof on or before 22" May, 2024, to the liquidator at the address mentioned
against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties. Name and si

Liquidator

Date and place:

: Girish Krishna Hingorani
: April 24,2024, Mumbai




Pacs —oo 17

A CIAC ExPRESS,

DATD .~ 24 -0¢-2024

FORM B . d
PUBLIC ANNOUNCEMENT S

(Regulation 12 of the Insolvency and Bankruptcy Board of India
(qumda!;on Process) Regumuons ?OLG

3 b 11-1 E ‘w rr—
B lsrHo, PARTICULARS DETAILS :
O'_ 1. | Name of Corporale Debtor Geetapuram Port Services Limited
T2 7 Date of Incorporation of Corporate 22/01/1989
& Debtor :
‘_” 3. | Authority uncler which Corporate Registrar of Companies -Mumbai
!5 5 Debtor is incorporated/registered :
o 4. | Corporate Identity No. / Limited UB3012MH1999PLC117964
al Liability Iclentification No. of
1 corporate debtor.
g 5, | Address of the registered office and | Office No.219, Vardhaman Chambers, :
. - | principal office (if any) of corporate | Sector 17, Plot No'84. Vashi, Navi Mumbai, fc
h deblor Mumbai Gity 400705. e
$ 6. | Date of closure of Insolvency 27,02.2024 ) ;
h Resolution Process ¥ 3 . '
f|. |77 | Gquidation commencement date 17.04.9024% : Gt
3 of Corporate Debtor : [
] 8. | Name and Registration number of | Girish Krishna Hingorani d [~
! the Insolvency Professional acling Reg Né: uk
! : as liquidator IBBI/IPA-DO2/1P N00842/2019 2020/12695 nt
t 9. | Address and E-mail of the Liquidalor, | 5C, Mehla Sadan, S H Pareliar Marg, i
i as registered with the Board Dadar, Mumbai 400028. 3 lf
f Email: girish2207@rediffmail.com 5 f
) 10. | Address and E-mail 1o be used 5C, Mehla Sadan, § H Parclkar Marg, [
H for correspondence with {he Dadar, Mumbai 400028, ‘c'.
r Liquidator | Email: ip geelapuram@gmail.com yis
! T, | Tast date for submiseion of claims | 22nd May, 2074 5T b
! *Note : The commencement of liguidation process was pronounced vide Order dated 17th | i
] April, 2024 ; however, the same was communicated through email Lo the Liquidater on 22nd c{
- April, 2024, & i !
\ Notice is hereby given that the National Company Law Tribunal Mumbai Bench has ordered | | 1)
the commencement of liquidation of the Geelapuram Porl Services Limited on 17th April, L
] 2024 of passing of order of liquidation under section 33 of the Code. 4

! The stakeholders of Geetapuram Port Services Limited are hereby called upon to submit their
.| claims with proof an or before 22ﬂd May, 2024, to the liquidator at the address mentioned

i againstitem No.10. E

The financial creditors shall submit their claims with proof by electronic means only. All other ‘

creditors may submit the claims with the proof in person, by post or by electronic means. |

Submisslon offalse or misleading proof of claims shall attract penaltles.

i Name and signature of Liquidator : Girlsh Krishna Hingorani

Date and place: April 24,2024, Mumbal :
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